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R/o RZF-557, Gali No.22,
Sadh Nagar, Palam Colony,
New Delhi-45. .. Applicants

(By Advocate : Shri R.V. Sinha with Shri Amit Sinha)
Versus
1.  Union of India,
Through the Secretary,
Ministry of Agriculture,
Krishi Bhawan, New Delhi.
2. Indian Council of Agricultural Research,
Through its Secretary/D.G.,
Krishi Bhawan, New Delhi-110001.
3. The Director,
Indian Agricultural Research Institute,

Pusa, New Delhi-12. .. Respondents

(By Advocate : Shri Gagan Mathur with Shri Varun Kumar)

ORDER (ORAL)

By Mr. V. Ajay Kumar, Member (J)

When this matter is taken up for hearing, the learned counsel
for both the sides submit that the subject matter of the present O.A.
is squarely covered by the decisions of this Tribunal in O.A. Nos.
3003/2012 with 3118/2012, decided by a common order dated
20.05.2014, titled Maman Singh & Ors. vs. Union of India & Ors.,
and also in O.A. No. 4379/2013 dated 23.04.2015, titled Giri Raj

Singh Pal & Ors. vs. Union of India & Ors.
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2. However, the learned counsel for the respondents submits that
the said orders in those OAs were challenged by the respondents
before the Hon'ble High Court by filing WP(C) No. 9202/2014 and
WP(C) No. 11143/2015, respectively, and the Hon'ble High Court
suspended the judgments of this Tribunal. Hence, the hearing of
the instant O.A. may be adjourned sine die, till the disposal of the

WPCs.

3. On the other hand, the learned counsel for the applicants,
while not disputing the fact of suspension of the orders of this
Tribunal in O.A. Nos. 3003/2012 with 3118/2012 dated
20.05.2014 and in O.A. No. 4379/2013 dated 23.04.2015 in two
separate writ petitions filed by the respondents, however, submits
that the instant O.A. may be disposed of in terms of the orders of
this Tribunal in the said OAs, subject to the result of the WPCs filed

against the said orders.

4.  Once both the counsel agreed that the subject matter of the
instant O.A. is covered by the decisions of this Tribunal, we do not

find any valid reason to keep the instant O.A. pending.

5. Accordingly, MA 3639/2012 filed for joining together is
allowed and the O.A. is disposed of in terms of the judgment in O.A.

Nos. 3003/2012 with 3118/2012 dated 20.05.2014, titled Maman
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Singh & Ors. vs. Union of India & Ors., and in O.A. No. 4379/2013
dated 23.04.2015 titled Giri Raj Singh Pal & Ors. vs. Union of India
& Ors. However, the same is subject to the result of the WPC Nos.
9202/2014 and 11143/2015 pending on the file of the Hon'ble High

Court of Delhi. No order as to costs.

(A.K. BISHNOI) (V. AJAY KUMAR)
Member (A) Member (J)
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